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To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Report in compliance of Hon’ble National Green Tribunal, Principal
Bench, New Delhi Order dated 08.12.2023 in OA No-558/2023 Anuj Jain
Versus Union of India & Others.

Respected Sir,

With reference to the abhove-mentioned cllhjprf in rnmpli;\nrp of

Hon’ble National Green Tribunal, order dated 08.12.2023 in OA No-558/2023
Anuj Jain Versus Union of India & Others. Compliance report is hereby
submitted for kind perusal and necessary action please.

Enclosure: Report.

Yours Sincerely

(Vikds Mishra)
Regional Officer

Copy to:

1. Member Secretary, U.P. Pollution Control Board, Lucknow for
information.

2. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board,
Lucknow for information.

3. Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi
for perusal and necessary action please.

4. Law Officer-l, U.P. Pollution Control Board, Lucknow for information.

Regional Officer

S PO : ATLOYFOTHO—2, VITI—16, TYERT, TMTAEIG—201012 HIF—0120—4160108
qE&ed : TC-12V, fFfar @ve, M 1R, @@= 226010
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 558 OF 2023

IN THE MATTER OF:

Anuj Jain ...Applicant(S)
Versus

Union of India & Others ...Respondent(s)
INDEX

- SL { D_escription i Pg. No.

No.

1 Status Report in Compliance of Hon’ble National | 1-4
Green Tribunal’s order dated 08.12.2023 in OA
558/2023

2 Annexure-I —Copy of letter show cause notice issued | 5-6
to M/s Nipun Saffron Valley on dated 06.12.2023

4 Annexure-II —Copy of letter imposed Environmental 7
Compensation to M/s Nipun Saffron Valley on dated
15.01.2024

: FILED BY

(Viké&a‘Mishra)
Regional Officer

UPPCB, Ghaziabad
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Reply/response with respect to Hon’ble NGT order dated 08.12.2023
passed in the matter of Anuj Jain Vs Union of India & Ors. in in OA
No. 558/2023.

IT IS MOST RESPECTFULLY SHOWTH HERE WITH:-

Subject: The issue relating to construction of group housing project in
Violation of Environmental norms raising construction in
violation of EIA notification 2006 is involved in the matter.

1. The Hon’ble NGT in the said matter passed the following direction on

14.09.2023, which is placed as under:-

€6

eeveveven.Hence, we deem it proper to constitute a Joint
Inspection Committee comprising of the Director, CPCB as nominated by
the Member Secretary, CPCB; Member Secretary, UPPCB; Member
Secretary, SEIAA and District Magistrate, Ghaziabad to carry out the
spot inspection, examine the sanction plan of construction and approvals,
if any, under the environmental laws as well as the provision for Waste
Infrastructure Facilities within the project complex and outside the
project complex for solid and liquid waste management made by the
Respondent No.6 and ascertain the extent of violation of environmental
laws and submit an action taken report before the Tribunal within 8 weeks
by e-mail at judicial-ngt@gov.in preferably in the form of searchable
PDF/ OCR Support PDF and not in the form of Image PDF. The District

9

Magistrate, Ghaziabad will act as a nodal agency. ... ... ... .....

G

~
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In compliance of Hon’ble NGT order dated 14.09.2023, the Joint

Committee carried out inspection of M/s Nipun Saffron Valley at Khasra

No. 1058m, 1726M/1, 1725M/2, 1724M, 1056M, 1058M, 1060/1, Village-

Pasona Pargana, Loni, District Ghaziabad on 01.12.2023 and filed report

on 06.12.2023 before Hon’ble National Green Tribunal.

3- Further, Hon’ble NGT in the matter of OA No. 558/2023 passed the
following direction on 08.12.2023 which is placed as under:-

(13

o e ... 0. However, we find from the record that notices have not been

hearing to the concerned parties, we direct the Registry to issue notices to

the respondent nos. 1 to 6 who may file their reply/response within two
weeks after receipt of notice.

8. In the meantime, we remind State PCB and its officials about their
statutory duties and to ensure that no activities in violation of
environmental laws should be allowed to continue and appropriate
remedial, preventive and punitive action should be taken by them against
respective violators ... ... ... ”

2. Replv/response on behalf of UPPCB

(i)  That, UPPCB vide letter no. G-42080/C-1/G-727/Ka.ba.no./2023
dated 06.12.2023 has issued show cause notice u/s 33A of Water
(Prevention and Control of Pollution) Act 1974 against the project
proponent M/s Nipun Saffron Valley at Khasra No. 1058m,

% 9 -

~
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1726M/1, 1725M/2, 1724M, 1056M, 1058M, 1060/1, Village-
Pasona Pargana, Loni, District Ghaziabad for imposition of
Environmental Compensation of Rs. 1,38,28,125/-. Copy of letter
is annexed as Annexure-I.

(i)  That, pursuant to show cause notice dated 06.12.2023, inspection
of M/s Nipun Saffron Valley at Khasra No. 1058m, 1726M/1,
1725M/2, 1724M, 1056M, 1058M, 1060/1, Village-Pasona

Pargana, Loni, District Ghaziabad was carried out on 06.01.2024.

found completed and representative of project proponent informed

that procurement of plant & machinery is under process and
commissioning of sewage treatment plant will be started shortly.
During visit it was observed that the project proponent has not
completed the installation of Sewerage Treatment Plant and
sewerage water coming from residential premises is being
discharged directly in to sewer line.

(iii) UPPCB vide letter no. H-05782/C-1/Jal/G-727/Parya.chati/2023
Dated 15.01.2024 has imposed Environmental Compensation of
Rs. 1,38,28,125/- for the violation of Environmental norms and
directed project proponent to deposit aforesaid amount of
environmental compensation within 15 days. Such letter of

imposition of environmental compensation has also been endorsed

b, 3-
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to District Magistrate, Ghaziabad for information and necessary
action. Copy is annexed as Annexure-I1.
3.1t is respectfully submitted that the Uttar Pradesh Pollution Control
Board is regularly monitoring the units and ensuring that no such
activity violating Environmental norms is conducted. Further necessary
action is being taken against the violators in accordance with rules.

The above report is being submitted for kind perusal.

™
(Kunwar San/tgsh Kumar) (Vikas Mishra)
Assistant Environmental Engineer Regional Officer
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